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BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

ORIGINAL APPLICATION 287/2022

IN THE MATTER OF:

Amit Kishore &Ors. ... Applicant
VERSUS

Uttar Pradesh Pollution Control Board And Others ...Respondents

And in the matter of:

Jitender Kumar &Ors.

... Applicants/Respondent No. 7 to 48
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(e Andhxa Bank) asundhala Branch /
(A Govt. of India Undertaking)
436:S M ARCADE SEC 12 VASUNDHARA ,Ghaziabad-201012
E-Mail id ~ubin0813923@unionbankofindia.bank Telephone No. - 0120-2833272

(
\

Vas/Adv/13921/2022-23/71 02/02/2023

To:

~Mr. Surxes’ Kumar

H No- 576 Sectecr-17 H
Ghaziabad-201012
Uttar Pradesh

NOC Of Loan A/e No 139216990000001

This is to certify that loan in the name of Mr Suresh Kumar No- 576
S.ctor-17H, Ghaziabad-201012,Uttar Pradesh, vide a/c  no
131216990000001 has been fully adjusted as on date and the said account stands closed
since 23/08/2022 with no outstanding/liability for this account.

Tiis has heen issued at the specific request of the customer and does not miake the bank

roonsille in any wav for any kind of financial obligations or otherwise, inwhat so ever

we i may be.
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UNTON BANK OF INDIA
VASUNDEARA
475 % M ARCADE SEC 12 VASUNDHARA
GHAZIABAD
FHONE: 1202883272 )
ro: OATE: 02-02-2023
MR Suresh Kumar \
H NO- 576 SECTOR-'
DUMMY
GHAZLABAD~201012
WPTAR PRADESH, TN/ CUST ID : 613228919

viliage 1 10052

021 to 01-02-2023 PMSVN-A/C NO: 139216930000001

STATEMENT OF ACCOUN!

PERIOD tt Q6

OA1E PARTICULALR .
0
76-68-2021 13921699004 “isbursen. Cebin 10,000.00 10,000.000¢
24-0%-2021 13921699049 ¢ ©.:126-08-20 c 25-09-2021 62.00 10,062.00Dx
20-10-2021 139216990v20. L .126-09-20 0 ) 25-10-2021 60.00 10,122.000r
20-11-2021 1392169900G0" . 126=10-2607 tn 25-11-2021 63.00 10,185.00pr
13-12-2021 Loan Recovery . 13921010005 2 1,500.00 8,685.00Dr
24-12-2021 1392169960007 1, 126%11-2000 o 25-12-2021 he 57.00 - 8,742.00Dz
19-01-2022 AA3876993 870.00 7,872,000z
25-01-2022 139216990V + T, :26~12-20 .0 tu 25-01-2G22 53.00 7,925.00Dx
31-01-2022 lLoan Recover; . 13921010043 10 2,000.00 5,925,00Dr
15-02-2022 AR3876433 87,00 5,055,000r
25-02-2022 1392169900 ©L126-01-2000 0 25-02-2022 37.00 5,092.00Dr
15-03-2022 AR36764 870,00 4,222.00Dx
25-03-2022 1392169900 . 1L 126=02-2025 to 25~03-2022 - 27.00 4,249.000¢
15-04-2022 AA3BTEG4 81,00 3,379.000r
26-04-2022 13921699000007 ... .nt.:26=03-20.27 v 25-04-2022 21,00 3,403.00Dx
13~05-2022 RAA3876937% TG00 2,533,000
26-05-2022 1392169900000 .. .5, 126-04+-2022 Lo 25~05-2022 19.00 2,552,000y
t>-06-2022 AA3B76993 87¢.00 1,682,00Dr
26-06-2022 139216990600 . 0, 126=05-2027 v 25-06-2022 15.00 1,697.00Dr
15-071-2022 AA3YT6933 87¢.00 827.00Dx
26~-07~2022 1739216990000¢ . .« - 1.:126=-06-2072 w0 25-07-2022 9.00 836.00Dr
15-08-2022 AR38T6993 870,00 34.00Cr
23-08-2022 139216990000 . 3 amount ¥ .l 34.00 0.00
23-08-2022 13921699000 - rmal Interest Ivad 4.00 4.00Dx
23-08-2022 1392169900000 =and Satisfaction From Excess 4,00 0.00
Cumulative Totals: 10,464.00 10,464,00 0.00
Unless consgtiluent no < the bank immcdiately of any discrepancy found
by him in his stibtees-. Account, it will! be tuken that he has found the account correct.
FASTEST MODE OF * & KEMITTANCE- R 55 (UNTON BULLET) .
IFSC/MICR code 1 “INDHARALS UBJ!1813923/110026200
Contact all India tol. .: « no. 1800 22 22 44 for your account related duerics / gecrvices
23-08-2022
IFSC/MICR code tor V.UUNDHARALs UBINOS13
13921, banappsrv2, PO$6514 ¢ PAGE: |

UNION BANK OF INDIA
£ PERLOD FROM 26-06-2021 to 01-02-2023 A/C

STATEMENT OF ACCOUNT i 139216990000001

Manager ™

li_ttps://ﬁnacle.ﬁbi.wx n‘linbranch/agjspmorph/INFENG/tran_rpt.jsp?rtld=1k19fi341pzjré&is...  01-Feb-23
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Name: SATISH SHARMA ) )] NEICUOT A {2 7

Address: VASHUNDRA

VASUNDRA

City : - GHAZIABAD .
State : UTTAR PRADESH
PinCode: 201005Phone: 7351835713, Mobile:73561835713 Statement Issue Dt: 30/01/2023
Statement Period:  13/01/2021 to 30/01/2023 Loan Account No.: 116279842
Name of Flnancier: HDFC BANK LTD uUcic: 66208090
Branch: GHAZIABAD Amount Financed: 10,000.00
Product: GOVERNMENT SPONSORED Amount Disbursed: 9,788.00

' ) LOAN EMI Amount(Rs): ~ 946.00
Model : PERSONAL : Total Tenure: 12
Chassis No. NA Frequency of EMI: Monthly EMIs
Engline No. NA Balance Prin Ofs at start of Statement Period (Rs.): 0.00
Regn. No. : NA Princlpal paid during statement period (Rs.): 10,000.00
Disbursal Date: 31/03/2021 Interest pald during statement period Rs.;: 1,352.00
Installment Start Date: 05/05/2021 Total Prin & interest pald during stmt perlod (Rs.): 11,352.00
Installment End Date: 05/04/2022 . Bal Prin O/S at the end of statement perlod (Rs): 0.00
Interest Rate Type: Fixed

Rate Of interest applied fromMAY-2021 To APR-2022 24.08 o,

Total O/S dues as on 30/01/2023

Total EMI O/S (Rs): 0.00 Loan Status: Closed
Total OEI O/S (Rs): 0.00 FD Collateral: N
Total CBC O/S (Rs): 0.00 Linked Agreement No(s).: No Records
Total Pymts Overdue (Rs): 0.00
[Datiei - " Partlcu]ars Value date Cheque Sno Debit / Credit Balance |
3100372021 Amt Financed- Payable 31/03/2021 10,000.00 CR 10,000.00 CR)
31/03/2021 Due for Stamp Duty Paid To Ban \ 212.00 DR 9,788.00 CR
31032021 |AmountPaid  |a103;021 | - —  —— 1ie279842] - T 9788000R, _ ___ 000DR
05/05/2021 Due for Instalment Amount 1 ' 346,00 OR 946.00 DR
05/05/2021 Payment Received 05/05/2021 T 5116279842/1-2 946.00 CR 0.00 DR
05/06/2021 Due for Instalment Amount 2 } 946.00 DR 946.00 DR|
05/06/2021 Payment Recelved ~osioerz021 | $116279842/1-3 946.00 CR 0.00 DR
' EO7/2021 Due for Instalment Amount 3 946.00 DR 946.00 DR
05/07/2021 | Payment Received 05/07/2021  s116279842/1-4 946.00 CR . 0.00DR
05/08/2021 Due for Instalment Amount 4 . 946.00 DR 946.0ﬁ§
05/08/2021 | Payment Received 05/08/2021 ~ $116279842/1-5 946.00 CR . 000DR
056/09/2021 Due }or Instalment Amount 5§ 946.00 DR 946.00 DR
05/09/2021 Payment Recelved 05/09/2021 R $116279842/1-6 946.00 CR 0.00 DR
05/10/2021 Due for Instalment Amount 6 946.00 DR 946.00 DR
05/10/2021 Payment Received 05/10/2021 $116279842/1-7 946.00 CR 0.00 DR
05/11/2021 Due for instalment Amount 7 946.Q0 DR 946.00 DR
|05/11/2021 Payment Received 05112021 | S116279842/1-8 946.00 CR 0.00 DR
05/12/2021 Due for Instalment Amount 8 94600 OR| 946,00 DR
05/12/2021 Payment Received 05/12/2021 $116279842/1-9 946.00 CR 0.00 DR
' 05/01/2022 Due for instalmentkmount 9 946.00 DR 946.00 DR
05/01/2022 Payment Received 05/01/2022 $116279842/1-10 : 946.00 CR| 0.00 DR
05102l2022 Due for Instalment Amount 10 946.00 DR| 946.00 DR
05/02/2022 Payment Recelved 05/02/2022 §116279842/1:11 ; eas00CR 0.00 DR
05/03/2022 Due for Instalment Amount 11 946.00 DR 946.00 DR
05/03/2022 | PaymentReceived 05/03/2022 $116279842/1-12 946.00 CR 0.00 DR
05042022 'Duefor instaiment Amount 12 || - e  600DR|  846.00DR
Sg(&gﬁzz ‘ IP'a'ym'en't Recelved 77| 0510412022 ! "'§1'16279842/T-_1"5[ T e46.00 cR 0.00 DR
TOTAL 0.00DR
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List Of PDC's Cleared :
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Page No:

S.No City Bank Id Bank Branch Cheque Cheque Date Cheque
Sno. . Amount

1 MUMBAI HDFC BANK LTD SANDOZ HOUSE $116279842/1-2 05/05/2021 946.00
2 MUMBAI HDFC BANK LTD SANDOZ HOUSE $116279842/1-3 05/06/2021 946.00
3 MUMBAI HDFC BANK LTD SANDOZ HOUSE S$116279842/1-4 05/07/2021 946.00
4 MUMBAI HDFC BANK LTD SANDOZ HOUSE S$116279842/1-5 05/08/2021 946.00
5 MUMBAI HDFC BANK LTD SANDOZ HOUSE S$116279842/1-6 05/09/2021 946.00
6 MUMBAI HDFC BANK LTD SANDOZ HOUSE S$116279842/1-7 05/10/2021 946.00
7 T MUMBAI HDFC BANK LTD SANDOZ HOUSE S$116279842/1-8 05/11/2021 946.00
8 ~ MUMBAI HDFC BANK LTD SANDOZ HOUBE S$116279842/1-9 05/12/2021 946.00
9 MUMBAI HDFC BANK LTD SANDOZ HOUSE $116279842/1-10 05/01/2022 B 946.00
10 MUMBAI HDFC BANK LTD SANDOZ HOUSE 5116279842111 0510272022 946.00
1 MUMBAI HDFC BANK LTD SANDOZ HOUSE $116279842/1-12, 05/03/2022 946.00
12 MUMBAI HDFC BANK LTD SANDOZ HOUSE $116279842/1-13 05/04/2022 946.00
Llist of EMI's Unpaid :

S.No Clty Bank |d °| Bank Branch Cheque Sno. Cheque Daté Cheque Amount | Unpald EMI Reason

'
No Records 3.
= P W e e st = . P ad ~ o Ead o >

This is computer generated statement hence signature is not required.

HDFC BANK LTD

Please quote your GOVERNMENT SPONSORED I.OAN Account Number whenever you contact us,

For any further clarification,please ci:ll on given customer service center.

At:RETAIL LOAN SERVICE CENTRE GALAXY BUSINESS IT PARK,A BLOCK SEC-62 NOIDA UP

NOIDA-201301 Phong No:18002026161
Corporate Identity Number: L65920MH1894PLC080618 , PAN: AAACH2702H
Website Address: www.hdfcbank.com , Email ID: loansupport@hdfcbank.com

Registered Address: HDFC BANK LTD. HDFC BANK HOUSE,SENAPATI BAPAT MARG,LOWER PAREL(WEST),MUMBAI-400013
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BR/VASGHA/ADV/22-23/3316,/1560 Dated: 02.02.2023

TO WHOMSOEVER IT MAY CONCERN

This is to certify that Mr. Subhash Chandra Singh Resident at H No 3396 Gokul Dham Society
Sidharth Vihar Yojna Pratap Vihar Pratapgarh Uttar Pradesh 201009 had availed a Pm Svanidhi
Loan A/c no. 33160500001560 of Rs. 10 K (Rupees Ten thousand only) from the bank.

The said Pm Svanidhi account has been repaid in full and final on 25.10.2021 and there
are no dues in said Pm Svanidhi as on date. :

~ This certificate is being issued at the request of the borrower without any legal/other
responsibility on the part of the bank or its officials. '
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BEFORE THE NATIONAL GREEN TRIBUNAL, X
PRINCIPAL BENCH, NEW DELHI
LA.NO. of 2023
IN
ORIGINAL APPLICATION 287/2022

IN THE MATTER OF:

Amit Kishore & Ors. ... Applicant
VERSUS

State of Uttar Pradesh And Others . ...Respondents

~ And in the matter of:
Jitender Kumar & Ors.

... Applicant/Respondent No.7 to 48

AFFIDAVIT

I, Jitender Kumar, S/o Late Shish Pal, Aged about 40 years R/o E-
320, Village Prahladgarhi, Vasundhara, Ghaziabad, Uttar Pradesh-
201012, at presently New Delhi, do hereby solemnly affirm and

declare as under:-

. That I am duly authorized on behalf of the other applicants in the
above case and well conversant with the facts, circumstances, and
record of the case and as such, [ am competent to swear this affidavit.
. That the accompanying application has been drafted under my
instructions and the content therein are true and correct of my
knowledge, information and behalf derived from legal records and

al submissions are based on the advice received which I believe
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3. That the contents of the accompanying application may be read as
part and parcei of the present affidavit and the contents are not being
repeated herein for the sake of brevity.

4. That the documents filed are the true copy of their original.

5. That the facts stated in para 1 to 4 above is true to my knowledge

%

and not part of the same is false.

o
Y e A
el e ™ DEPONENT
VERIFICATION
I, Jitender Kumar, S/o Late Shish Pal, aged about 40 years R/o E-
320, Village Prahladgarhi, Vasundhara, Ghaziabad, Uttar Pradesh-

201012, at presently New Delhi, do hereby verify that the content of

the above affidavit are true to my knowledge and nothing material

has been concealed therefrom. .~ -

Verified at Delhi on th@s 4 F # ay/gf‘ “February, 2023

SN -
Ade-g2BAl_

DEPONENT
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M Gmail manish Raghav <raghavlawefile@gmail.com>

1A | of 2023 inIOA No.287 of 2022 Amit Kumar & Ors. Vs State of UP & Anr.
and Jitender Kumar & Ors - before NGT, New Delhi seeking permission to file

additional documents.
1 message

manish Raghav <raghavlawefile@gmail.com> 4 February 2023 at 16:01
To: mit <amitkishore16@gmail.com>, premprakash_law@yahoo.co.in, "Gireesh.Sharma@gmail.com”
<Gireesh.Sharma@gmail.com>, "aadeshtyagi8@gmail.com" <aadeshtyagi8@gmail.com>, "sunleadingadvt@gmail.com"
<sunleadingadvt@gmail.com>, "avasthi64@gmail.com" <avasthi64@gmail.com>, "pkarorsbi@gmail.com"
<pkarorsbi@gmail.com>, grievance@uppcb.com, "gzb.nagar.nigam@gmail.com" <gzb.nagar.nigam@gmail.com>,
commissioner@upavp.com, DMGHA@nic.in, "engineerinchieffdup@gmail.com" <engineerinchiefidup@gmail.com>,
"helplinegda@gmail.com" <helplinegda@gmail.com>, vibhavmishraoffice@gmail.com, "pankajbisht8@gmail.com"
<pankajbisht8 @gmail.com>, "bhanwar09jadon@gmail.com" <bhanwar09jadon@gmait.com>

Dear Sir,

Please find attached scanned copy of IA Application for seeking permission to file additional documents in OA
No.287 of 2022 alongwith all annexures on behalf of the Applicants/respondent no.7 to 48 in the above subject
matter. Kindly treat this email as due advance service and acknowledge receipt of the same.

With Regards

Manish Raghav,

Advocate on Record

Supreme Court of India

434, Ground Floor

Jangpura, Mathura Road

New Delhi-110014

Chamber:

402, New Lawyers Chamber'

Supreme Court of India

New Delhi -110001

Ph: +91-9873645048,

This email and any attachments are confidential and may also be privileged. If you are not the addressee, do not
disclose, copy, circulate or in any other way use or rely on the information contained in this email or any attachments.
If received in error, notify the sender immediately and delete this email and any attachments from your system.
Emails cannot be guaranteed to be secure or error free as the message and any attachments could be intercepted,
corrupted, lost, delayed, incomplete or amended. | do not accept liability for damage caused by this email or any
attachments.

a@ Addl Documents In OA 287 of 2022.pdf
4166K



